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BULI RAMAIAH) (a) Details given in 

Annexure [See Appendix 181, Annexure No. 

22] 

(b) Details given in Annexure. [See 

Appendix 181, Annexure No. 23] 

(c) Anti-dumping investigations are carried 

out in accordance with the rules and procedures 

laid down in the Customs Tariff Act, 1975, and 

all decisions/recommendations are arrived at 

after taking into account only the submissions 

made by various interested parties at different 

stages of investigations. 

   Repatriation of proceeds and bringing 

back of Foreign Exchange by Exporters 

663. SHRI JALALUDIN ANSARI:  

     SHRI GURUDAS DAS GUPTA:  

     SHRI J. CHITHARANJAN: 

Will the Minister of COMMERCE be 

pleased to state: 

(a) whether it is a fact that the Director 

General of Foreign Trade (DGFT) has written 

to all banks seeking data and names of exporters 

who have failed to repatriate proceeds and bring 

in foreign exchange; 

(b) if so, the details of the data received so 

far by the DGFT; and 

(c) action taken, if any, against the errant 

exporters? 

THE MINISTER OF STATE OF THE 

MINISTRY OF COMMERCE (SHRI BOLLA 

BULI RAMAIAH): (a) to (c) Recently the 

Central Economic Intelligence Bureau (CIEB), 

Ministry of Finance have reported that a number 

of exporter have not repatriated their export 

proceeds on the basis of information received 

by them. 

DGFT have immediately issued instructions 

to its Regional Licensing Authorities to obtain 

necessary detai l s  from Regional RBI 

Authorities and investigate the matter for taking 

appropriate action. 

The exporter who are found to have 

defaulted in repatriating their export proceeds 

within the time specified Foreign Trade 

(Development and Regulation) Act, 1992, as 

stipulated in Para 11.3 of the Export & Import 

Policy 1997-2002. 
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